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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
OANQO. 793 OF 2022

INTHE MATTER OF:

COUNCIL OF ENGINEERS AND ORS. CAPPLICANTS
VERSUS
STATE OF PUNJAB AND ORS ...RESPONDENTS

ADDITIONAL AFFIDAVIT OF ADITYA DACHALWAL, IAS,
COMMISSIONER, MUNICIPAL CORPORATION, LUDHIANA.

MOST RESPECTFULLY SHOWETH:

I. That the undersigned is currently working as Commissioner, Municipal
Corporation, Ludhiana and is well conversant with facts and circumstances of

the present case and duly authorized and competent to swear this affidavit in

————=pavafficial canacitv
y 4.'._\‘BL,(!_1}3_§(\)111L1‘1I capacity.
28 N
L7
il Fh) tdhe present matter was listed before this Hon'ble Tribunal on 02.09.2024

.. E 1 this Hon ble Tribunal had permitted:
\ £ S /

: - oY ) - . . w . .

\‘ (rox{‘/c,’// arned Counsel appearing for Municipal Corporation, Ludhiana stared

that he may be permitted to file additional affidavit to show what is area of

construction of library as also area of Maharana Pratap under relevant

records ((/'A/Illlic‘l‘pa[l‘l_\’ and Revenue Authorities /)}‘/)/uuing approved lavout

plan”,

3. That the details regarding construction of’ Library Building with number of
resolution, sanctioned budget amounts and year of sanction and construction are

| given below for the kind perusal of this Hon ble Tribunal,
' I, That the total area of the said park is around 1124 Sq. Yards out of which
{ ‘ the share of land used for construction of library is only 4% t.¢ the built

up arca is around 52 8q. Yards only,
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1. Thatthe area in question is a part of Right of Way alongside the Old GT
Road and initially there was never a green belt as shown in the site plan. The
caid park/green belt was later on developed in the Right of Way in order to
prevent the said arca from encroachments and later on in view of the Local
residents demand and their sentiments, a library was constructed in the name of
Maharana Pratap after following the due process. Site plan of the said area is

annexed herewith as Annexure-A.

I11. Thaton 18.11.2021, by keeping the demands of local residents, an

estimate of Rs. 17.76 lakhs was sanctioned through F&CC Resolution No. 5148
- Manju

il \h. Ward no. 51, along the Right of way of old G.T. Road. The copy of

0. S,h§ dated 18.11.2021 is annexed herewith as ANNEXURE A-1.

: 'éi‘fﬁat on 14.12.2021, following the approval, tenders were invited for the
&/

same and work was allotted to M/s R.K. Construction with tendered amount

ofRs. 14.72 lakhs vide Finance and Contract Committee resolution no. 5892.

The copy of resolution no. 5892 dated 14.12.2021 is annexed herewith as

ANNEXURE A-2.

4. That the Municipal Corporation, Ludhiana is taking every possible steps to

safeguard the environment.
o , , y
SN\ Certified that the affidavit 5.7 5.P.A

F‘
LR\ S enmd o e Cooonen
\Q);gk/?: \\\\— has be?n requVPf , 1= :-.—) E4) .--\f ‘ .,r. DEPONENT
) (‘Q who seeamcd ;o oLy uidgisiand &l
\\ w‘rg ae® 30 3;{3 same at the time maki g hera
) '{‘J
.)
1\., A \\Vlbrmed on this 16th day of SEPTEMBER 2024 that the contents of above
R .
We affidavit are true and correct as per my knowledge and information and also as

per the records available and no part of its false and nothing material has been

concealed therefrom.

] [)l':l)()N EN'[‘
SIGNATUR}
CN’:}"CURF ATTESTED

)
Notary gt 1" 1 6 SEP 2024

ary Puhfic,'l.u-:lhj;:na (Pb.)
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p
Mem Mo 400 g Dyandly i anticlpation approved / Ward No. 51
Tone U e e /Gienernl Ouaote/lstimated Re 1470 lakh
Const ol Libiary in Maharana Partap Park Near Manju
crema i wapd no- 51,
I:stimated Cost:-Ra. 14.76 Lakh
’ Mote lunjor Engineer (B&R) dated Nil for the approval of which
metneation Assistant Engineer (B&R) daled Nil and Supervising
Enpineer (B&R) has approved on 26.08.2021. An cstimate cost of
1176 Takh rupees for this work was given by the Ilon'ble Cabinet
Fhimister Food and Supply Punjab in a meeting with the IHon'ble Mayaor
MMumeipal Comuoration Ludhiana and Municipal Corporation officials
for comstracting a library on the vacant land of Maharana Parap Park
= Ward Mo, 51, The direction is prepared above. Park construction
g )

e report has been received from drawing branch. Estimated rales are
Losedbon C51Cand CPand NSR rates are based on rates pre-approved
bobe Manicipal Comoration or inarketiates, Afier the approval of the
Pivnecand Contracts Committee, this work will e carried out ns per

oo benating: tenders tinough e tendering syvstem feiini 4l

pernl guota ne pec the nonns preseribed by (e PW.D K

Cping

Ahec st nind, the estimated cosl ol s 14
' ' ‘ ) \ 8 70 lakhy is
LIS approve|

T b inece and Connacte Conmminee
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Hon e | inigtrati
o e Additiont Commissloner hos given odministrative

Treval ofthe cpge on 27.08.2021 ag "Submitted for approval,

Hon'ble Connnissioner has given administrative approval of the

PP OIN9 2021 a5 "Ty be discussed & decided in F&CC".

Hon'ble Mayor on dated 06,09.2021 forwarded the case in
anticipation of (e approval of Finance and Contracts Committee
“Approved in-anticipation of F&CC".

Ihe case is submitted 1o F&CC for approval.

Resolution no.5148

Approved
Correct/-
Mayor
0B.11.2021
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fem No d6R 2 Enge Branch /Zone-C' / General Quota / Work Order /

ol vy
' ‘\f"\'” Amount Re. 15,66 Lakhs Sul- Conatruction  of  Library —in
oo\
N \"7""“ P'ark, Near Monju Clnema In W.No.51
*
vk Listimated Cost- Ra.14.766 Lakhs

‘Tender Cost-Rs. 15,06 Lakhs

Note: Junior Engineer (B&R) duted NI whose approval of
which motivation Assistant Engineer (B&R) dated NIL, Fxecutive
Engincers on dated 09.12.2021 and Supervising Engincer (BDR) on
dated 09.12.2021. A rough cost estimate of Rs.14.76 lakhs for the work
mentioned in the subject was approved vide F&CC vide Resolution No.
5148 dated 08.11.2021. The tenders for this work have been received
for the second time llirougll NIT NO.09, dated 16.11.2021. According
to the comparative statement sent by the TIC Branch, the following 2

tenders have been received.

[_\'T“-—r m""y ) OAS(%) 'l'rndrr 3 ||u¢n:!ﬁu—vl
i | Apen Developens - 66 ’ 1618542
y AR Comieton Co | 609 B LT T A

According to the comparative report UK. Construction Co. Ihe

rates of ore found to be the lowest but these rates are found (o be higher
i)

than the eatimates. The concerned contiactor was ealled (o this office to
seduce hin mtes, On which he hos agreed o do this work by reducing

his rates (<) 0.25% overall waving. With an estimated amount of

\pINEXURE - A

C o
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338

|\ \ :
s 14.76,0007- Tokhs and () 0.25% overall saving, the total cast of the

Tend .
ender becomes Ra 14, 72,310/ and W esthinated cost of anving i

{5 14
‘ ‘ 14,76.000/- and Re.J690/- |3 more. It is to he mentloned here that

the 'S o - .
tes of Steel, Saria, Bricks and Carriage have heen increased (from
10% 0 an
> 10 15%) for the building wark and us per the premium list issued
by the Punjab Government on 08,10,2021, Dut this estimate 19 hased on

the old rates. Because it is very important to do this work in the public
interest. Hence the work order for this work (-) at 0.25% O A.S with a
tender amount of Rs.14,72,3100/- lakh to R.K Construction Co. The

case is referred to the Finance and Contracts Committee for approval to

approve the work.

Hon'ble  Additional Commissioner (A) on 13.12.2021
administrative approval of the case as follows "Submitted for approval

before F&CC™.

l1on'ble Commissioner has given administrative approval of the

case on 13.12.2021 as follows: "“To be decided in F&CC"

Hon'ble Mayor has allowed the case to be presented R.K.
Construction Co. Ltd in Finance and Contracts Committee vide date

13.12.2021.The case i3 submitted to F&CC for approval,

Resolution No: 5892

Approved
('U“‘ (,nQ“'"h Correct
RO ‘\(‘3‘0
. ,LN(C,U _ 0 Mayor
' \'/\\3(0 k\p" Dated: 14-12-2021
o VY
\‘.’j‘ > :
W 1o



